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Loss to Indians working in Somalia
due to devaluation of currency there

*180. SHRI MANPHOOL SINGH
CHAUDHARY:

SHRIMATI SANYOGITA
RANE;

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the
Indais working in the varioug Gov-
ernment Departments in Somalia
have been badly affected by the deva-
luation of Somali Shilling for home.
ward remittances;'

(b) if so, the number of Indians

working in Somalia who are feeling
distressed by the devaluation;
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(¢) whether Government of Indim
propose to intervene in the matter
with the Somali Government; ang

(d) if so, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V, NARASIMHA
RAO): (a) and (b). A clear picture
of the implementation of the dual ex~
change rate system introduced by the
Government of Somalia in July 1881
is yet to emerge. There is, however,
a possibility that the homeward re
mittances of Indiang working in
Somalia could be adversely affected,
Approximately 200 Indiang are work-
ing in Somalia in various capacities,

(c) and (d). The Government is
acutely aware of the possible distress
and adverse effect on Indian expa-
triates in Somalia in case the devalued
rate of exchange ig applied to their
remittances. Owr mussion . Moga-~
dishu has already taken yp the mat-
ter with Somali authorities with a
view to alleviating possible adverse
consequenceg for Indian expatriates,

ASIAD 1982 progress of construction

1601. SHRI S. M. KRISI[NA, Wil
the Minister of EDUICATION AND
SOCTAL WELTARE w»_  n»l'eazod o
state:

(a) the progress made so far in the
execution of wvarioug projects connec-
ted with the ASIAD, 1982 ag on 1st
August, 1981 and the total expendi-
ture incurred on each of these pro-
jects;

(b) whether the expenditure in-
curred on these proejcts is being sub-
jected to pre-audit and whether any
special arrangementg have been made
or any agency has been set up in this
behalf to avoid any malfeasance,
fraud or misappropriation of public
money;

(c) what check is being exercised
on the pilferage of essential build-
ing materialg like bun und  steel,
cement ete, from the work siteg or
godowns; ang





